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HIGH COURT OF DELEIwgnomlw-Rem
»’ Datedzfil 8‘-7-07-3Na =<5‘_3_'}_/DHClGaz./G-3/2023 \
; From
- The Registrar General-

High Court of Delhi,
E New Delhi.
I To

The Principal District 84 Sessions Judge‘
cum-Special Judgti (PC -4°!) (CB1):
Rouse Avenue Court Complex,
New Delhi.

- ' " 'th F d l
Revised dates for Cybcrcrlrne W0rk$h0P 1 (P11°‘) m ;°|;;:‘:::°;u‘:;pcanc 52:,
Judiclul Center (FJC), Washington and C'=""=‘ a“ “ ,,, S d ) &
Initiative Institute (CEELI), Prague at the NJA, Bhopal [October 7 ( atur ay
8"‘ (Sunday), 20231 [SE-06]. "

Sub:

Madam,

in continuation to this Court's letter No. 5805/DHClGaz./G-3/2923 dated 08.08.?023, I
am directed to forward herewith a copy letter dated 14.08.2023 received from the Director,
National Judicial Academy, Bhopal regarding revised dates for Cybercrime Workshop 1 (pilot)
in collaboration with Federal Judicial Center (FJC), Washington and Central and Eastem
European Law initiative Institute (CEELI), Prague at the National Judicial Academy, Bhopal
on 1"‘ and s"' October, 2023 [SE-06] instead of 6"‘, 1"‘ and 8"‘ of October, 2023.

I am, therefore, directed to request you to l<indl_y_ Vtdhi Gupta Anand,
ACMM, Rouse Avenue Court Complex, New Delhi, about the same. ' """Yours Sine ely,

(Surencler Pal)

_ _ Jr; Deputy Registrar (Gaz.-IB)
i ' for Registrar General
._ No. ______lDHC/Gaz./G-3/2023 Dated;

COPY forwarded for information to the Director, National Judicial Academy
Bhfldbhad“ R°"dt P~°- Sursi Naenr, Bi10pal- 452 044 (M.P.) (Tel: o1ss-2432ss1-s62/ Fax:

Q‘ V 07554595355) (6-mail; nia@nia.gov.in), with reference to his letter referred above.
. ;,t

-ea‘1.,3r-wl

a.

~2 '51» ,_ ‘ lu- 9»5"S25 sf'7.» 3'5 -.~

 lQuHL

No.Misc./'l‘rng./RACC/Gaz./2023/ Q8 $1) -6 8 tn __/3 Dated, Delhi the (Q3/0 8,, .10 Q/2
Copy forwarded alongwith its enclosure in continuation to this ottice enclst.

No.Misc.ITrng.IRACC/Gaz./2023/6560D-6570-D dated 1G"_ August. 2023 for information and
necessary action to:-

. Ms. Vidhj Gupta Anand, Additional Chief Metropolitan Magistrate, RACC, New Delhi.1
2. The P.S. _to Ld. Principal District & Sessions Judge-cum-Special Judge (PC Act) (CB1),

RACC. New Delhi.
3. The Drawingand Disbursing Officer. Central District. THC, Delhi.
4. The Branch ln;charge. Administration. General. Filing. Pool Car. Care Taking, Facilitation

Centre. RACC, New Delhi.
Q}/rhi Website committee, Tis Hazari Court, Delhi for uploading the same on the officialwe site. gzg

2 3- O gt. > 5
(Arun Bhardwaj)

Officer In-charge (Judicial)/
. for Principal District & Sessions Judge-

cum-Special Judge(PC Act) (CB1)
Rouse Avenue Court Complex, New Delhi.

(Vinay Shm-ma) - .‘ ;;- V ‘
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Ref‘. No. 1 N.lAfl)ir./ so-06/zozy
_ Dated: 14"’ August. Z023

Respected Chicflusticc, "

. - ' - - ' 1.1 d‘ ' tSub.: Revised dates for Cybercrtme Workshop 1 (Pilot) in collaboration with Fedora u ‘nets
' d E tern European Law Initiative InstituteC t FJC W hmgton and Central an as

<<§i§§i.ii. Pr1il1uc:th"e rm. Bhopal [October 1'" (Saturday) & 8"‘ <S1mdsy>»1°23l ISE-°‘l
Ref; Letter No. NJA/Dlr./SE-06/2023/ 1687 Dated 20"‘ July, 2023. _

Greetin vs. in reference to our letter dated 20"‘ July, 2023 requesting nomination for Cybercrimel=
Workshop l (Pilot) in collaboration with Federal Judicial Center (FJC),! Waslhington and Central and

N A B a.Eastern European Low initiative institute (CEELI), Prague at the J , top

Please note the rcviscd date for thc programme is (Saturday &
Sunday) instead of earlier mentioned dates from 6"‘ to 8"‘ October, 2023. It is a tlgdgy programme
instead of three days. »

The Academy requests you to kindly nominate One Judicial Officer of the State to participate
in the two day programme as referred to above.

The nomination be kindly intimated at the earliest for necessary annngements.

With warm regards,
Yours sincerely,

(Justice Sujog Paul)
' Director

l-lon’b|e Mr. Justice Salish Chandra Shanna
ChiefJustice V
Delhi High Court
New Delhi - 1 l00O3

Copy to: The Registrar General, Delhi High Court, Delhi.
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